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CEN TRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL BENCH
0,s,No,100/99
New Dlhi: this the 7th day of ppril, 19993

HON *BLE MR, Se Re ADIGE MICE CHAIRIAN(n),
HON 'BLE MRS, LAKSHMI SuaMIN aATHAY,M eMBER(I)
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Rishipal Tyagi s/o Shri Ram Singh Tyagi,
Rfo a=53, Chhatampur,
New Del hi=30

2, Hari Shankar Yo shri Devi Dayal,
#o uard Nod2, Garhwali Oolony,

Makan Nos170/2, Nehrauli.
Neu Dslhi,

3. Rambir Ssingh, §/o Shri Prabhu Dayal,
o a/14, Police Quarters,

W vek Bihar,
New Dalhig’

4. Udai Nath Singh’
%o shri Moti Lal ,

o H,No,133, Kishangarh,
Mehrauli,
New Delhig

5. Ganga Dutt, &0 Shri Ram Lal,

o Pena Momurmpur, New Basti,
Narel a,

6. Kenhalya Lal %o Shri Kalyan,

R/o Jhuggi Mo, /192/ B,
IIT Labour Camp, Hauz Khas,

New Delh1.
7. Nakul Sen,
Y0 Ssh, Bhagua'l Sahay,

Ro F-451, Mghipal pur,
New Delhio

8. Ranesh Chand, Yo Shri Reghubir Singh;
o Lw-33%24, Mangolpuri,
New Delhiy

9% Prem Ram Tata, §o Sh.Munshi ,

Rlo -16/302, Dakhin puri,
[mbedekar Nagar.
eu B1hi§

10, pdisher Khan §/o Shri Rasid Kh 2,
/o E£-6/46, sultsnhpuri,

Del hi ' , ece d)plicmts.

(By adweate: shri U.*Sri vastava)é
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Vgtsus
The Chief Secretary,

S, Sham Na___th Marg,
Nou Del hig

The ni rector General,

Delhi Home Guards & Civil Defence,

cT1 Cbmglex, Raja Garden,

New Del

New Delhig

The ommandant,

Delhi Home Guards & Civil Defence,

cTl mmplex, Raja Garden,

0_.RDER(D RAL)

FXTRREY RB@ondmtS:;

HON *BLE MR, So R, ADIGE, VICE CHATRM AN (8) &

shri U, Sri vasta prays for pemission to

withdraw the 04 .uwith liberty to spproach the

competent legal forumy

the 0A is di snicsed as withdraund

<

) i v - J

( MRS, LAKSHII SwMMINATHAN )
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MmeBER(D)

Pemission is granted and

s

S.R.ADI
VICE CHAIR’I;W(A)



